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None for the applicant. 
Shri R.K.houbey, Id. counsel for the respondents. 

ORDER[ORAL] 

ft seems on the last date 16th May, 2008., the applicant. was not 

present. Today also none appears on behalf of the applicant to press this 

application. Shii R.K. Chouhey, id. ASC appears on behalf of the 

respondents to say that he has beenneRdy appointed to defend this ease as 

the teirn of Shri AK. Mishra has expired. He submits that since the 

applicant is not attending the court, therefore, this case should be dismissed 

for default. Accordingly, this case is dismissed. for default. wp~~~ 

f . 	 .i.t 	shari JM[AJ 

mpg.  


